
IN THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, 

NEW DELHI 

ORIGINAL APPLICATION NO. 779 OF 2022 

IN THE MATTER OF: 

DEWRAT BHARDWAJ ... Applicant 

VERSUS 

STATE OF UTTAR PRADESH & ORS. ... Respondents 

I ND E X

S. No. PARTICULARS PAGE NO. 
1. Factual and action taken report in compliance with Order 1 - 11

dated 18.01.2023 of this Hon'ble Tribunal along with 
supporting affidavit on behalf of Respondent No. 4 -
Meerut Development Authority 

2. ANNEXURE - R 1 

A true copy of the demolition order dated 10.02.2023 
issued by the Respondent. 

3. ANNEXURE - R 2 

A true copy of a letter dated 03.04.2023 along with the 
report of SHO dated 15.04.2023 

4. ANNEXURE - R 3 

A true copy of a letter dated 21.04.2023 along with the 
report of SHO dated 17.05.2023 

5. ANNEXURE - R 4 

A true copy of a letter dated 01.06.2023 
6. ANNEXURE - R 5 

A true copy of a letter dated 28.06.2023 along with the 
office letter Additional Superintendent of Police City, 
Meerut dated 07.07.2023 

7. ANNEXURE - R 6 

A true copy of a letter dated 14.08.2023 along with the 
report of SHO dated 24.08.2023 

8. ANNEXURE - R 7 

A true copy of a letter dated 15.09.2023 

NEW DELHI 

DATE: 03.10.2023 FILED BY 

CHIT MITTAL 

Advocate for Respondent No. 4 
RM Law Chambers, 

MZ-24 & 25, Ansal Fortune Arcade, 
Sector 18, Naida, U.P. 

E-mail: office@rmlawchambers.in
Office Phone: 0120 - 4998794

Mob: 9873997047 
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demolition. A true copy of a letter dated 01.06.2023 is 

annexed and marked as ANNEXURE - R-4

11. That the Respondent de novo with the intent of executing

its demolition order vide letter dated 28.06.2023

requesting the presence of a Magistrate and deployment

of Police Force/Women Constable or P.A.C Police force at

Police Station, Pallavpuram, Meerut on 15.07.2023 so that

the demolition can be done at this time but the Additional

Superintendent of Police City, Meerut through his office

letter informed that in view of the security arrangements

for the Kavan Yatra 2023 in the month of Shravan, the

most of the police force are on the duty during this period

of Kavan Yatra. Thus, once again the demolition of the

questioned site was postponed due to the non-availability

of the Police force. A true copy of a letter dated 28.06.2023

along with the office letter of Additional Superintendent of

Police City, Meerut dated 07.07.2023 is annexed and

marked as ANNEXURE - R-5

12. Thereafter, fixing another date for the demolition of illegal

construction and encroachment the Respondent vide a

letter dated 14.08.2023, requesting the appointment of a

Magistrate and deployment of Police Force/Women

Constable or P.A.C Police force at Police Station,
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